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CRI' M NAL APPEAL NO. 672/2002
Shi vappa Buddappa Kol kar @ Buddappagol Appel | ant (s)
VERSUS
State of Karnatka & Os. Respondent (s)
(Wth appl ns. For exemption fromfiling c/c of the inpugned judgenent and exenption fromfilin
g QT
Wth SLP(Crl.)..... Crlnp 4951/2002
Dat e: 28.9. 2004 : This appeal was called on for hearing today.
CORAM :
HON BLE MR, JUSTI CE P. VENKATARAVA REDDI
HON BLE MR, JUSTI CE P. P. NAOLEKAR

For Appellant (s)M. K B. Sounder Rajan, Adv.
M . Sudar shan Raj an, Adv.

For Respondent (s) M. Anil Kumar M shra, Adv.
M. Mallikarjun Reddy, Adv. For
M. Sanjay R Hegde, Adv.

UPON hearing the counsel the Court nmade the foll ow ng
ORDER

Learned counsel for the petitioner started his argunents at 10.50 a.m and concluded at 2.45 p
.m Thereafter, |earned counsel for the respondent made his argunents till 3.45 p.m

Li st on 29.9.2004 as part-heard.
(Meenu Sethi )
Court Master

(Prom | a Nagpal)
Court Master



